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Action Taken Report 
 

In the matter before the Hon’ble NGT Order O.A No. 438 of 2021 i.e. Paryavaran 

Mitra V/s State of Gujarat. 
 

1) Major points in complaint: 

 

Huge Pollution caused by disposing plastic waste in illegal manner by SML Films 

Industries Limited, Plot No. A-17/1, A-10/2, A-16/2, Sector –A, Icchapor-Bhatpor, 

GIDC Estate, Surat, Gujarat and burning of plastic waste by the industry emits foul 

gases which is dangerous to the health of the residents of the surrounding areas, 

started new construction on mass scale and has removed soil and trees from the site 

without requisite statutory permission and has also unauthorizely constructed a 10 

lakhs liter Glycol tank. 

 

2) Direction: 

 

As per order dated: 27.01.2022 “to ascertain the factual position in the matter 

through a joint Committee of the Central Pollution Control Board (CPCB), the 

Gujarat State Pollution Control Board (GSPCB), Gujarat Industrial Development 

Corporation (GIDC), SEIAA and the District Magistrate-Surat look into the 

grievance of the applicant. Furnish a factual and action taken report”. 

 

As per order dated: 09.05.2022 “Coal was being used as a fuel, nothing is mentioned 

about generation and disposal of fly ash. Further, requisite EC has not been obtained. 

Since operations of the unit in question are in violation of requirement of EC, the 

State PCB has to take further action against such illegal operations, following due 

process of law. A further action taken report may be filed within two months.” 

 

3) Latest status of the Industries: 

 

 Unit is engaged in the manufacturing BOPET film/Polyester film – 8700 MT/Month, 

Metalized (BOPET) Polyester film – 2000 MT/Month, CCA valid up to 07-11-2022. 

 

 CTE amendment was granted by GPCB on 27.11.2021 for BOPET Line- 4, 5 & 6, 

Metallic Film, BOPP Line-1 (New product) and addition of new Plots A-11/2 and A- 

17/2 and the construction work of BOPET line 4,5& 6 along with other machineries 

storage, TFH, etc. was going on according to CTE amendment granted for following 

products: 

1. Bi-axially oriented polyester film (BOPET Film/Polyester Film) – 16,700 

MT/Month. 

2. Metallized Polyester Film – 3000 MT/Month. 

3. BOPP Film – 4500 MT/Month. 

4. Metallized (BOPET) Poly Propylene Film – 500 MT/Month. 

 
 The four category of products mentioned above for which CTE was granted by 

GPCB on 27.11.2021 does not attract EC. Besides these products, the unit has 

proposed for production of Polyester chips which attracts the provision of EIA 

Notification 2006. EC has been approved by SEIAA Gujarat for the same vide letter 

No. SEIAA/GUJ/EC/5(d)/578/2022, dated 28-02-2022. 
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Salient features is as follows: 
 

A propose directions of the Hon’ble NGT, Joint Committee has visited the site on 

25/02/2022.  The committee comprises of following officers; 

 

1) Shri Aayush Oak, IAS, (Collector & District Magistrate, Surat). 

2) Shri N. Semwal (Scientist C, CPCB, Baroda). 

3) Dr. J. D. Oza (Regional officer, Surat). 

4) Mehul Patel (DEE, SEIAA). 

5) Parimal Patel (Dy. Engineer, GIDC, Surat). 

 

 Joint committee also observed during the site visit that the construction and 

commissioning of plant machinery is in line 4, 5 & 6 and limited to non – EC 

attracted products for which necessary permissions have been obtained by the unit 

from the GPCB. 

 As per GIDC, Surat letter no. GIDC/EE/SURST/1435, dated 5-3-2022 there was no 

plants/trees in the plots allotted to M/s. SML Films Ltd., from time to time. 

 It is informed by the GPCB and GIDC that they have not received any such 
complaint regarding burning of plastic waste in open or foul smell originating from 

the unit in the past. 

 Generated cutting plastic films waste is recycling back in to processes. 

 Generated waste lumps and Side Cutting OR Trim material and metalized BOPET 

films which sold out to those units are not registered under plastic waste rules-2016. 

 Regional office, GPCB, Surat has issued SCN to unit dated 26-04-2022 for non-
compliance of Plastic waste rules. 

 The EIA report submitted by the unit for the proposed expansion of polyester chips 

manufacturing show the layout of existing, under commissioning and proposed 

different units of the plant. The EIA report addressed the fire safety details of the 

plant and the two tanks of 1000 KL capacity each are shown in the layout as water 

storage tanks which were observed by the joint committee during visit in red color 

and unit has informed that this tanks are meant for water storage for fire 

extinguisher. 

 In the past GPCB and Regional Office carried out inspection on 24.03.2021 and 
subsequently, Closure Directions under Section 5 of the Environment (Protection) 

Act-1986 was issued to the unit by GPCB on 23.04.2021. 

 Further, the unit was inspected by GPCB on 25.05.2021 and basis of observation 

Revocation of closure order was issued on 25/06/2021. 

 Regional officer, Surat has filed legal case to chief judicial magistrate court, Surat 

(Case No. 73498) and same is disposed on 11/12/2021. 

 The unit was inspected by Regional Office Bhopal of MoEF&CC on 26.06.2021 with 

reference to a letter dated 12.04.2021 from MoEF&CC New Delhi. The major 

outcomes of the report are as follows: 

 

 It is seen that front open land is proposed for CP plant of plot on.A-17/2. In the same 

plot no. A-17/2 the construction work is in progress for line 4 & 5 (BOPP line) and 

associated utilities are in progress. PP submitted that this activity not attracted by EC 

products and they have CTE and amendment for the above activity. However, the 

construction in the same plot claims to be for only this activity. PP categorically 
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stated they have obtained TOR and for the EC attracted products but not started any 

construction.  

 Site inspection of Plot No. A-17/1, A-17/2, A-10/2, A-16/2 & A-11/2 was carried out  

and it was observed that construction work on line no. 4 & 5 is under progress as 
per CTE (amended) and the portion in question A-17/2 having proposed CP plant is 

not yet constructed and the plot was vacant at the time of visit. The two big tanks 
having 1000 Kl capacity have been erected and said to be used for water storage for 

fire extinguisher. These tanks are coloured by red fire extinguisher colour. The 
Project Proponent was directed to follow the condition of ToR and submit the project 

as per direction of SEIAA Gujarat.  

 

 Unit is again visited by officials of the GPCB on 18-05-2022 and shows “tanks are 
observed empty, commissioning of plant machinery is going on and no any 
connections with this tank are observed”. 

 Installed coal based Thermic fluid heater (capacity 6000 U) were found operational. 

 Installed Air pollution control measures (APCM) ESP followed by wet scrubber is 
also found in operation. 

 As per Inspection Report dated 18-05-2022, “fly ash stock @ 1.5 MT is observed in 
storage area. Fly ash generation and disposal details show that. Total 234.08 MT fly 

ash generations from June-2021 to May 2022 and 232.45 MT of fly ash supply to 
M/S Madhav Bricks, Near Khodiyar Mataji Mandir, Hazira Road, Variyav, Surat for 

bricks manufacturing. 

 Unit is maintaining Zero Liquid Discharge (ZLD) condition as prescribes in CC&A 

by recycling back. 

 

 
Encl:- 1) Copy E C approved by SEIAA Gujarat (Annexure-A). 

2) Copy of Closure Directions under Section 5 of the EPACT (Annexure-B). 

3) Copy of Revocation of closure order (Annexure-C). 

4) Copy of SCN issued 26-04-2022 (Annexure-D). 

5). Report dated 18-5-2022 (Annexure-E). 
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Annexure-A 
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Annexure-B 
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Annexure-C 
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Annexure-D 
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Annexure-E 
 

Visit Report of M/s SML Films Ltd., Ichhapore, Taluka Chorasi, Dist. Surat, Gujarat in 

reference to Hon’ble NGT Matter O.A. No. 438/2021. 
 

This unit is visited with reference to Hon’ble NGT original application 438/2021 order dated 09-05- 

2022. Earlier this unit is visited on 25-02-2022 with joint committee. Detailed inspection report is 

submitted to Hon’ble NGT. Hon’ble NGT has given direction to file further action taken report for 

following point “Coal was being used as fuel; nothing is mentioned about generation and disposal of 

fly ash. Further, require EC has not been obtained. Since operation of the unit in question is in 

violation of requirement of EC, the state PCB has to take further action against such illegal 

operations, following due process of law”. 
 

Unit is engaged in the manufacturing BOPET film/polyester film-5700MT/Month, metalized (BOPET) 

polyester film-2000MT/Month, CCA valid up to 07-11-2022. During visit unit is found in operation. 

During visit it is observed that foundation work of chips plant, utilities work & raw material storage 

silos installation work is going on at plot no. A-17/2. 
 

Unit has obtained CTE amendment for Bi-axially oriented film (BOPET film/polyester film)- 

16700MT/Month, Metallized polyester film-3000MT/Month, BOPP fil-4500MT/Month, Metallized 

(BOPET) Poly Propylene Film-500MT/Month for which does not attract EC. Besides these products, 

the unit has proposed for production of polyester chips plant which attract the provision of EIA 

Notification 2006. Unit has obtained EC for proposed polyester chips plant – 12000MT/Month vide 

letter no. SEIAA/GUJ/EC/5(d)/578/2022 dated 28/02/2022. 
 

Unit has installed one Thermic Fluid Heater (TFH) of capacity 6000 U for their existing production 

plant with ESP followed by wet scrubber as an APCM which are found in operation during visit. Coal 

is used as fuel in Thermic Fluid Heater (TFH). Unit has submitted details of fly ash generation and 

disposal details i.e. Total 234.08MT fly ash generation from June-2021 to May 2022 and disposed 

232.45 MT fly ash to Madhav Bricks, Near Khodiyar Mataji Mandir, Hazira Road, Variyav, Surat. Fly 

ash generation and disposal details are attached herewith annexure –I. During visit, fly ash stock @ 

1.5 MT is observed in storage area (Photographs attached herewith). Unit has stated that Madhav 

bricks is engaged in manufacturing of only fly ash bricks hence falls under white category. 

Provided two fire water tanks (red color) at plot no. A-17/2 is observed empty. No further pipeline 

connection is observed as unit has not started production at plot no. A-17/2. After completion of 

construction work of chips plant and BOPET films , they will started utility of those 2 Nos. of fire 

water tanks for proposed plant. Moreover, in EC application 2 Nos. of fire tanks is already 

mentioned. Unit has obtained NOC/Opinion of fire & emergency department for high rise industrial 

building from Surat Municipal Corporation (Attached herewith as annexure - A). 
 

  -sd- 

B.C. Gosai R.N.Patel 
A.E.E. S.S.O. 
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fly ash stock @ 1.5 MT is observed in storage area 
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Annexure – I 
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Fly Ash Last Disposal Challan 
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